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REPORT OF THE JOINT COMMITTEE CONSTITUTED FOR VERIFICATION OF COMPLIANCE
STATUS AS PER THE ORDER DATED 29.11.2022 OF THE HON’BLE NATIONAL GREEN
TRIBUNAL (WZ) IN THE MATTER OF ORIGINAL APPLICATION NO. 107 of 2022 (WZ) (IRBA
MASHNAJI KONAPURE &ORS.)
---------------------------------------------------------------------------------------------------------------------

As per the order dated 29.11.2022 of the Honorable NGT a committee comprising of
i) Shri. Pankaj Joshi, Member of SEIAA - Representative from the State Environment
Impact Assessment Authority (SEIAA); ii) Shri. Ravindra Andhale, Regional Officer, MPCB
Thane -Maharashtra Pollution Control Board (MPCB) and iii) Dr. Mahesh Shindikar, Expert
Member, MCZMA - Maharashtra Coastal Zone Management Authority (MCZMA) visited
the site on 20.01.2023 and the present status reported as under:

As per para no 3,4, and 6 of the said order, Hon’ble NGT
Para3: “…The submission made is that the total built up area of the project for which the
EC is still under consideration by SEIAA is 3,23,656.18 Sq.m and by the
Minutes of the Meeting dated 21.10.2021 annexed at page nos. 423-
428 of the paper book, it is apparent that the SEIAA has deferred the proposal
for grant of EC and the Project Proponent is proceeding with the construction illegally”
Para 4: “He has also drawn our attention to page nos. 429 to 431 of the paper
book which are photographs of the construction in question and also
drawn our attention to the Consent to Establish granted by the MPCB,
where-in at serial no. 10, there is a stipulation made that “Project Proponent shall not
take effective steps towards construction unless Environmental Clearance (EC) is
obtained”   but    even    then    in    violation    of that, the construction is going on.”
Para 6: “He has also drawn our attention to page no. 20 of the paper book which
shows that a large number of constructions have already been done
without valid EC.”

The committee has referred to the following documents:
A) Information sought from MBMC by MPCB regarding the status of construction
B) An official response from the office of Town Planning department of MBMC to the

case specific enquiry raised by the office of RO, MPCB, Thane received on 20.01.2023
C) Architects certificate submitted by PP

D) Consent to establish granted by MPCB dt. 02.02.2022
E) Visit report made by MPCB official dt. 20.01.2023

The observations of committee are summarized as follows:

● The project proponent claims that construction below 20,000 Sq.m as per ENV-
2013/CR39/TC-1 dt. 21/04/2015 is permitted prior to obtaining EC.

● The committee observed that the project proponent has obtained CC from local
planning authority, MBMC for the gross built up area of 19973.84 Sq. m. The details
of the permission granted and work completed as per MBMC report and architect
certificate as follows:
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Sr.
No.

Building
Description

Permitted Floors As
per CC Approval dt.
31.03.2022

Permitted Built-
up area (FSI)
(sqmt) as per
Approval dt
31.03.2022

Current Status of Construction

1 A 2 Basement + Stilt +
2 part podium + 5

3928.84 2 Basement + stilt + 2 part podium + 4

2 B 2 Basement + Stilt +
2 part podium + 5

3617.15 2 Basement + stilt + 2 part podium + 1

3 C 2 Basement + Stilt/
commercial + part
podium/commercial

780.25 2 Basement + stilt/commercial + 1 part
podium/commercial

4 H 2 Basement + Stilt 34.81 2 Basement + stilt

5 Podium
attached to
A, B, C and
STP

Podium -- Not started yet

● As per architect certificate dt. 20.01.2023 submitted by Tej consultants, the architect
of project proponent, the construction completed on site is 16733 Sq. m.

● As per consent to establish granted by MPCB dt. 02.02.2022 condition no. 10, project
proponent shall not take effective steps towards construction unless environmental
clearance is obtained. However, project proponent has constructed 16,733 Sq. m. on
site.

As per para 5 of the said order, Hon’ble NGT:
“the said construction is going on in violation of CRZ Notification, 2011 (though by
mistake it is mentioned as 1991 instead of 2011), despite the fact that no permission
has been taken from the MCZMA.”

The committee has referred to following documents:
a) Copy of the MCZMA recommendation letter dated 07.06.2019
b) Copy of report by an authorized agency (IRS Chennai) dated 04.11.2017
c) Copy of the page No. 24 -26 of the paper book
d) Copy of the minutes of SEAC dated 29 to 30 June & 1st July 2022.

● The committee observed that the project proponent has obtained MCZMA
recommendation on 07.06.2019 based on IRS report for Survey No. 235 (pt) and 256
(pt.) (New Survey No 68 (pt.) and 69 (pt.).

● Further Project proponent has applied for Environmental Clearance of the project for
Survey No. 235 (pt) and 256 (pt.) (New Survey No 68 (pt.) and 69 (pt.) along with
additional Survey No. 233(pt.) ( New Survey No. 66 (Pt.). For the same Point No. 2 of
SEAC deliberation has instructed to submit revised CRZ NOC from MCZMA as per
latest revised planning of the project. Further the project was deferred in the
meeting of SEIAA held on 29.07.2022 referring to the recommendations of SEAC.

● The project proponent has applied for CRZ remarks / status remarks for plot bearing
Survey No. 233(pt.) from MCZMA on 16.07.2022 for which decision is awaited.
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Re: Present Status of M/s. Eversmile Properties Pvt. Ltd. ,Srishti Namah Project,
Penkarpada,Mira Road East

municipal department <tp@mbmc.gov.in>
Fri 20/01/2023 16:43
To: SRO Thane 2 <srothane2@mpcb.gov.in>

1 attachments (261 KB)
दावा क्र.1072022 S.NO.231-1.pdf;

सदर प्रकरणी नगररचना विभागाचा वस्तुस्थिती अहवाल आपणांस पाठविण्यात येत आहे.

On Fri, Jan 20, 2023 at 12:00 PM SRO Thane 2 <srothane2@mpcb.gov.in> wrote:
Sir, 
In respect to order passed by Hon'ble NGT dtd. 29/11/2022 in the matter Mr. Irba Konapure O.A.
No. 107/2022, You are requested to submit the present status of M/s. Eversmile Properties Pvt.
Ltd. "Srishti Namah" Project, S.No. 233 (pt),235 (pt) & 256 (pt) at Village Penkarpada, Mira Road
(E),Dist-Thane.

1. Total construction work done at site a) FSI Area b) Non FSI Area:
2. Total numbers of floors constructed :

Pls submit the above information at the earliest.

Regards,
 
Satish Padwal,
Sub-Regional Officer Thane-II
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@ - V.P. - 2023 -        

ममरा भाईंदर महानगरपामऱका 
नगररचना विभाग 

स्िामी वििेकानंद भिन, आर.बी.के. स्कूऱच्या बाजूऱा, कनाककया, ममरारोड (प.ु) 
 

//        // 
 

     -                                     -         , स. . 63(231), 65(232), 
66(233), 67(234), 68(235), 64/2(240/2), 39(207), 49(217), 50(218), 
51(219), 52(220), 60/1, 2(228/1,2), 61(229), 62/1,2(230/1,2), 4(175), 
79(187), 71(226), 74(238), 76(239), 77(244), 78(255), 69(256), 70(257), 
75(258)                  “स        स         ,                    “  ” 
   “आ ”,  “  ”   “  ” आ          स”                UDCPR 
                    स                                             .  

स     – 1)                 ,                   ,                      .107/2022 
WZ 

2)                               .     /  /13455/2022-23   .07/12/2022 
3)     स    .                          .16/12/2022          . 
4)   स      .      /     -1422/स.   .1902/   -28   .19/01/2023. 

    
                  .                 ,                   ,                      . 

                                       स           10               .107/2022 WZ       
               आ  .  

स                                         स     स     ,        ,      
                                      .08   09 आ   .  स     स            स     स    
         .07 आ   .  

                          .23/01/2023      स     10.30                     
      स         स                 स       आ             आ   आ  . स      स        
                 .                 ,                   ,                   .01/12/2022      
               आ          .05/12/2022                  स           आ  .  

 स                                                               आ  . 
                                         (    )           -         , स. . 63(231), 65(232), 

66(233), 67(234), 68(235), 64/2(240/2), 39(207), 49(217), 50(218), 51(219), 52(220), 
60/1, 2(228/1,2), 61(229), 62/1,2(230/1,2), 4(175), 79(187), 71(226), 74(238), 76(239), 
77(244), 78(255), 69(256), 70(257), 75(258)                        “स        स    ” 
          स   स      स     स                            स                          
             आ  . 
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@ - V.P. - 2023 -        

 स           .            ,                  .28/02/1985,   .20/03/1985     .02/07/1985 
                          आ  . 

 स  1997 स                                        स                  स             स 
                             आ   आ  . 

           स                 स                          ,                  
         स                                          स                     स  स       
               ,              ,               .                       आ    आ   . स   
           स    .                    .  .    आ   . 

 स      स         स     – IIA      स. . 66(233)  ., 68(235)  .,   69(256)            
37880.43   .  .                     स    .                    .  .                 . 
              स        स              .05/03/2021     .08/03/2021                
                             स     .      /  /3904/2020-21   .10/03/2021             
           आ ,        स   MLCP (      )                         68216.90   .  . 
                                      स                         आ   आ  . 

   स                        स  2011 स        स     स      स                 CRZ 
       स                        स. .68(235)  .   69(256)  .,             : CRZ-II    
           स   स                           स           स     MCZMA                 
    .  CRZ-2018/CR-273/TC-4   .07/06/2019                          स    स         
आ  . स                  स   CRZ-II                  स                  स       . 

        स         स           स             स                 .    स   स             . 
16/07/2021     .24/08/2021                                                स     . 
    /  /1599/2021-22   .26/08/2021                  “  ”, “  ” (2   स    +       + 2 
            + 1),            “स ” (2   स    +            + 2       ),            “  ” (2 
  स    +       + 2            ), “  ” (2   स    +       + 1            )   “  ”, “  ” 
(      )                   4602.41   .  . (Gross built up     19365.32   .  .) स       
            स  स                              आ   आ  . स            स            
  .10/03/2021                                 आ   आ  . 

                     स           स    स                       . 25/03/2022     . 
30/03/2022                                 स                    .     /  /4622/2021-22 
  .31/03/2022                  “  ”, “  ” (2   स    +       + 2             + 5     ), 
           “स ” (2   स    +       /         + 1             /        ),            
“  ” (2   स    +       )               “  ”, “  ”    स                             स  
                 8391.05   .  . (Gross built up     19973.84   .  .)       स       
                       आ   आ  . 
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@ - V.P. - 2023 -        

 स          स स                                                              आ  . 
 . .              .31/03/2022         

        स        
            
(  .  .) 

स                  
        

1 “  ” 2   स    +       + 2      
       + 5 

3928.84 2   स    +       + 
2             + 4 

 

2 “  ” 2   स    +       + 2      
       + 5 

3617.15 2   स    +       + 
2             + 1 

3 “स ” 2   स    +       /         + 
            /         

780.25 2   स    +       / 
        + 1      
       /         

4 “  ” 2   स    +       34.81 2   स    +       

5 “  ”, “  ”    स     
                  

    

       ---- स             
              स   
      आ         . 

 स           CRZ-II                       स               आ  . 
                                                                                      

 .     /    /       /707/2021-22   .06/01/2022                           आ  . स   
               स                                       स     197         आ  . 

 स                                            स        Gross built up Area 
3,23,656.18  .  .  स   स           स                                         स    -2 
(SEIAA-II)   .30/06/2022     .01/07/2022                                   स   स   
      स                  स    -2 (State Envirement Impact Assessment Authority – II) 
                                              स      स        आ   आ  . 

                                                        (      . 107/2022)              
              स           स    स                  स   .07/12/2022                     स  
         स   स           स       .16/12/2022                           आ  . स   
       स                                                       .107/2022   स     स     
SEIAA, MPCB   MCZMA                 स          स      स            स   स   
स                     30    स          स                                            
आ   .  स                     स    .                    .   .,                         
                        स               स        स                     स          
      स           स          स                  .16/12/2022                     आ  . 
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@ - V.P. - 2023 -        

 स                                    स           स  स   .10/03/2021,   .26/08/2021   
  .31/03/2022                                UDCPR            स         स          
                             आ  .  स                             MCZMA         
            .07/06/2019                                  स                  ENV-
2013/CR39/TC-1   . 21/04/2015   स   Gross built up Area 20,000   .  .             
       आ   आ  . 

 स         स           स     स                      स                               
                                     स           . 

 स         स           .4         स       .                               स           
                                       स  स                                    स 
           आ   . 

 

---------- XXX --------- 
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Annexure II- (A) Copy of email seeking information from the Office of Town Planning Dept of MBMC

57 

1650

simba
Typewriter
ANNEXURE III



58 

1651



59 

1652

simba
Typewriter
ANNEXURE IV



60 

1653



61 

1654



62 

1655



63 

1656



64 

1657



65 

1658



66 

1659

simba
Typewriter
ANNEXURE V



67 

1660



O

L

D

 
S

.
N

O

.
 
2

3

3

 
(
P

T

)

N

E

W

 
S

.
N

O

.
 
6

6

 
(
P

T

)

O

L

D

 
S

.
N

O

.
 
2

3

5

 
(
P

T

)

N

E

W

 
S

.
N

O

.
 
6

8

 
(
P

T

)

O

L

D

 
S

.
N

O

.
 
2

5

6

 
(
P

T

)

N

E

W

 
S

.
N

O

.
 
6

9

 
(
P

T

)

SITE UNDER REFERENCE (SEC.-II A)

LEGEND 

SURVEY NO. BOUNDARY

NEW S.NO. 66 (PT), 68 (PT), 69 (PT), AT VILLAGE- PENKARPADA, 

CRZ II LINE (AS PER DEMARCATION GIVEN BY IRS CHENNAI

MIRA ROAD (EAST), TALUKA & DISTRICT - THANE

PROPOSED DEVELOPMENT ON PLOT BEARING
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